IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :29-05-2025
Date 29.05.2025

c.C '
Applied For

44676/2025(29.05.2025 22253;024 AK NAYAK SOURT NO. ?gder Dtd. 2024-05-
44677/2025(29.05.2025 Zgég35025 L SAHOO SOURT NO. gzder Dtd. 2025-05- | .
44678/2025(29.05.2025 222?3;025 UP BAG SOURT NO. gzder Dtd. 2025-05-
44679/202529.05.2025 252535025 S PANDA COURT NO. ?Zder Dtd. 2025-05-
44680/2025/29.05.2025 2??53;025 KK NATH SOURT NO. ?gder Dtd. 2025-05-
44681/202529.05.2025  |7.0000 M NAYAK COURT O
44682/2025/29.05.2025 2;253;025 J MUDULT SOURT NO. géder Dtd. 2025-05-
44683/2025(29.05.2025 22??3;025 RN ROUT SOURT NO. ggder Dtd. 2025-05-
44684/2025(29.05.2025 2??53;025 RK PATNATK SOURT NO. ?gder Dtd. 2025-05-
44685/202529.05.2025 | ¢ o MR SAHOO COURT NO. (Order Dtd. 2025-05-
44686/2025(29.05.2025 25?53;025 G SAHOO COURT NO. g;der Dtd. 2025-05-
44687/202529.05.2025 ?2253;025 G SAHOO COURT O Sider Dtd. 2025-05-
44688/2025(29.05.2025 ?2@53;025 G SAHOO COURT NO. |Order Dtd. 2025-05-
44689/202529.05.2025 §5§§3£025 G SAHOO gOURT NO. S;der Dtd. 2025-05-
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44690/2025/29.05.2025 4548/2025 RK MALLICK 7 hgu BAIL-2

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44691/2025/29.05.2025 4335/2025 AK ROUT 7 57

BLAPL- COURT NO. |Order Dtd. 2025-05-
44692/20251(29.05.2025 4607/2025 RK MALLICK - 27

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44693/2025/29.05.2025 5284/2025 BP TANGA 7 57 BAIL-1

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44694/20251(29.05.2025 50296/2025 RC BHOI 7 57

BLAPL- COURT NO. |0Order Dtd. 2025-05-
44695/20251(29.05.2025 5304/2025 DP DASH - 57 BAIL-1

BLAPL- COURT NO. |0Order Dtd. 2025-05-
44696/20251(29.05.2025 2323/2025 B. N. SAHU - 13 BAIL-1

BLAPL- COURT NO. |0Order Dtd. 2025-05-
44697/20251(29.05.2025 5310/2025 RC BHOI - 57 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2025-05-
44698/20251(29.05.2025 5311/2025 RC BHOI 7 hge

BLAPL- COURT NO. |Order Dtd. 2025-05-
44699/20251(29.05.2025 4244/2025 J.PRADHAN - 12 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2025-05-
44700/20251(29.05.2025 2296/2025 PK MOHANTY - 09 BAIL-2

BLAPL- S. R. COURT NO. |Order Dtd. 2025-05-
44701/20251(29.05.2025 3489/2025 |PATTNATK - 08

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44702/20251(29.05.2025 2077/2025 N SAHOO - 09

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44703/20251(29.05.2025 2425/2025 MS HASAN - 09 BAIL-1

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44704/20251(29.05.2025 3420/2025 N SAHOO - 07

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44705/2025/29.05.2025 3403/2025 SK SAMAL 7 07 BAIL-1

BLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2025-05-
44706/20251(29.05.2025 3418/2025 |PAUL 9 07

BLAPL- COURT NO. |Order Dtd. 2025-05-
44707/20251(29.05.2025 3407/2025 K SAHOO 9 07

BLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2025-05-
44708/20251(29.05.2025 2085/2025 |pAUL - 13

BLAPL- COURT NO. |Order Dtd. 2025-05-
44709/2025/29.05.2025 3423/2025 BK DAS 7 07

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44710/2025/29.05.2025 307/2025 RC RUNGUDA 7 16

BLAPL- COURT NO. |[Order Dtd. 2025-05-
44711/2025/29.05.2025 2275/2025 SARAT DASH 7 15
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44712/2025|29.05.2025 ?2253;025 R DAS SOURT NO. ?gder btd. 2025-05-
44713/2025|29.05.2025 2??53;025 SARAT DASH SOURT NO. ?gder btd. 2025-05-
44714/2025|29.05.2025 332535025 AK SWAIN SOURT NO. ?;der btd. 2025-05-
44715/2025|29.05.2025 ?22252525 ?ZIE?N SHAKTI C SOURT NO. (ngder Dtd. 2025-05-
44716/2025|29.05.2025 22253;025 HK SWAIN SOURT NO. ?;der btd. 2025-05-
44717/2025|29.05.2025 ?32535025 S SAMAL SOURT NO. ?;der btd. 2025-05-
14718/2025 |29, 05. 2025 ?2?252525 NANOJ KUMAR COURT NO. ?Eder Dtd. 2025-07-
44719/2025(29.05.2025 §g§i35025 S SAMAL SSURT NO. ?gder btd. 2025-05-
44720/2025(29.05.2025 2’]5]27?];;025 BB MALLICK igURT NO. ggder btd. 2025-05= lphrr 5
44721/2025|29.05.2025 2??53;025 K DAS igURT NO. ggder btd. 2025-05-
44722/2025/29.05.2025 ?2??5;625 M. R. BARIK SSURT NO. ?gder btd. 2025-07- lgp1p 5
44723/202529.05.2025 2?253;025 GC SWAIN SSURT NO- ggder brd. 2025705 fgarp
44724/2025(29.05.2025 |20 B SR oeSH COURT NO. [Order Ded. 2025077 lgarr-1
44725/2025|29.05.2025 2??53;025 B RANA iSURT NO. ?;der btd. 2025-05-
44726/2025|29.05.2025 2%8252625 ?XLLJ%N SHAKTI g-:'(;URT NO. (Sgder Dtd. 2025-07-
44727/2025|29.05.2025 22?53;025 JR BISWAL igURT NO. ?gder ptd. 2025-05-
44728/2025|29.05.2025 2?;%52525 M. K. PANT fSURT NO. gider ptd. 2025-05-
iasrsonsoo.vauzs A SRS G 0. s o 2025 05
44730/2025(29.05.2025 2?2252625 ﬁ?zggﬁ KUMAR (ig)URT NO. (2)§der Dtd. 2025-05-
44731/2025|29.05.2025 ?23252625 RR NAYAK ggURT NO. 2§der btd. 2025-05-
44732/2025|29.05.2025  [¢ 2200 CBaNDRA COURT NO. Prdex Ded. 20257057 lgprr—
ACHARYA
44733/2025(29.05.2025 23252625 H. K. PATRA igURT NO. ?gder btd. 2025-05-
44734/2025|29.05.2025 252535025 EﬁgigiA igURT NO. ?gder btd. 2025-05- lgp1p 5
MAHARANA
[44735/2025(29.05.2025 [BLAPL- R SETHI COURT NO. Order Dtd. 2025-05- |BAIL-1

11)
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3464/2025 17 09
44736/2025|29.05.2025 2]32?];;625 D;ig?J KUMAR ESURT NO. g;der Dtd. 2025-05-
44737/2025|29.05.2025 382535025 R SETHI igURT NO. ggder btd. 2025-05~ |pp17 4
44738/2025(29.05.2025 2?225;525 J. D. MUDULI igURT NO. ?gder btd. 2025-07- |pp11 o
44739/2025|29.05.2025 ?2353;025 N PANDA EQURT NO. ?gder btd. 2025-05-
44740/2025/29.05.2025 2?2?52625 ;g;ié?éSH SSURT NO. gsder btd. 202505~ lgp1p o
44742/2025/29.05.2025 2%;?5;625 ;g;gé??SH SSURT NO. ggder btd. 2025-05= lgp1p 4
44743/2025|29.05.2025 33253;025 H. K. PATRA iSURT NO. gider btd. 2025-05-
44744/2025/29.05.2025 ?22?52625 géiﬁNJAN SSURT NO. ggder btd. 2025-07- lgp1p 5
44745/2025|29.05.2025 222535025 SARAT DASH igURT NO. g?der ptd. 2025-05-
44746/2025|29.05.2025 2?2252525 SARAT DASH fSURT NO. gider btd. 2025-05-
44747/2025|29.05.2025 ?5821;2025 SARAT DASH ngRT NO. gider btd. 2025-05- giiECH—Z
T e T e
44749/2025|29.05.2025 525;2025 J. D. MUDULI igURT NO. ggder btd. 2025-06-
44750/2025|29.05.2025 gii?gg;S J. D. MUDULI ggURT NO. 2§der btd. 2025-05-
44751/2025|29.05.2025 2?253;025 EQXEEEA gSURT NO. ?gder btd. 2025-05-
MAHARANA

44763/2025(29.05.2025 2?2@5;625 N. K. ROUT igURT NO. 2§der btd. 2025-05= lpp11 5
44766/2025(29.05.2025 2?252625 A. KUMAR iSURT NO. ggder btd. 2025-05-
44767/2025|29.05.2025 g?gsgg;5 iiﬁiiNgiTH EQURT NO. ?gder btd. 2025-07-
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2025-05-

44769/202529.05.2025 |, " D, BARIK = >
ABLAPL- COURT NO.
44771/2025/29.05.2025 5976/2025 MR SAHOO 17
BIBHUTI
44772/202529.05.2025 §35535025 RANJAN igURT NO. Sgder Dtd. 2025-05-
MOHANTY
BIBRHUTI
44773/202529.05.2025 §2353;025 RANJAN EQURT NO. ggder Ptd. 2025-05-
MOHANTY
BIBHUTI
44774/2025|29.05.2025 2?8252625 RANJAN ESURT NO. g?der Dtd. 2025-05- lg 17 5
MOHANTY
ABLAPL- COURT NO. Order Dtd. 2025-07-
44775/2025(29.05.2025 | o070 A.K.SWAIN = e
ABLAPL- LAXMIDHAR COURT NO. Order Dtd. 2025-05-
44776/2025(29.05.2025 | g o 0o (Aol = - BATIL-2
ABLAPL- COURT NO. Order Dtd. 2025-05-
44777/2025(29.05.2025 | o o7 |S. K. DAS o o
ABLAPL- COURT NO. Order Dtd. 2025-05-
44778/2025(29.05.2025 [ ol o |S. BISWAL = o
BLAPL- BHARAT COURT NO. Order Dtd. 2025-05-
44779/2025(29.05.2025 |00 i 0
ABLAPL- LAXMIDHAR COURT NO. Order Dtd. 2025-05-
44780/2025(29.05.2025 g 00 | o o
ABLAPL- PRASANJIT COURT NO. Order Dtd. 2025-07-
44781/2025(29.05.2025 ool oo Lo i 08
ABLAPL- COURT NO. Order Dtd. 2025-05-
44782/202529.05.2025 [ o0 D P DAS = o
ABLAPL- COURT NO. Order Dtd. 2025-07-
44783/2025(29.05.2025 | oS S0 |S. K. DAS = 08
ABLAPL- COURT NO. Order Dtd. 2025-05-
44784/2025(29.05.2025 | )"0, N. SAHOO = o
ABLAPL- COURT NO. Order Dtd. 2025-05-
44785/202529.05.2025 |/ "0 . |G SAHOO i o
ABLAPL- BIKASH KUMAR COURT NO. Order Dtd. 2025-05-
44786/2025(29.05.2025 |0 /U o o = o BATL-2
ABLAPL- COURT NO. Order Dtd. 2025-05-
44787/2025/29.05.2025 5815/2025 S. S. BISWAL 17 23 BAIL-2
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44788/2025/29.05.2025 6036/2025 B SAHA C. 17 hos
BLAPL- COURT NO. [0rder Dtd. 2025-05-
44790/2025/29.05.2025 43722025 D. K. JENA [C. 17 13 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44791/2025/29.05.2025 6025 /2025 G SAHOO C. 17 57
ABLAPL- ACHYUTANANDA COURT NO. |Order Dtd. 2025-05-
44792/2025129.05.2025 5744/2025 |PATTANAIK C- 17 27
ABLAPL- COURT NO. [0rder Dtd. 2025-05-
44793/2025/29.05.2025 2231/2025 A. K. ROUL [C. 17 hge
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44794/2025/29.05.2025 6024/2025 A PATTANAIK |C. 17 27
FAO- COURT NO. |Order Dtd. 2025-04- MISC.
44795/2025/29.05.2025 A K PANDA C. : : APPEAL
147/2020 17 17
SEC.
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44796/2025/29.05.2025 1435/2025 A. K. ROUL [C. 17 27
FAO- COURT NO. Order Dtd. 2025-04- |11SC:
44797/2025/29.05.2025 A K PANDA C. : : APPEAL
144/2020 17 15
SEC.
ABLAPL- BALARAM COURT NO. |[0rder Dtd. 2025-05-
44798/2025/29.05.2025 6055/2025 |SINGH C. 17 hos BAIL-2
FAO- COURT NO. Order Dtd. 2025-03- |115C:
44799/2025/29.05.2025 A K PANDA C. : : APPEAL
89/2019 17 26
SEC.
ABLAPL- COURT NO. [0rder Dtd. 2025-05-
44800/2025/29.05.2025 6018/2025 K K BHUYAN |[C. 17 g
ABLAPL- COURT NO. [0rder Dtd. 2025-05-
44801/2025/29.05.2025 6025/2025 P. K. MISHRA|C. 17 g
ABLAPL- COURT NO. [0rder Dtd. 2025-05-
44802/2025/29.05.2025 6014/2025 H K MOHANTA |C. 17 g
BLAPL- COURT NO. |Order Dtd. 2025-05-
44803/2025(29.05.2025 3702/2025 R. K. BARIK |C. 17 09
FAO- COURT NO. Order Dtd. 2025-05- |15C:
44804/2025/29.05.2025 A K PANDA C. : : APPEAL
187/2019 17 13
SEC.
ABLAPL- COURT NO. [0rder Dtd. 2025-05-
44805/2025/29.05.2025 6058/2025 B DAS C. 17 27
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44806/2025/29.05.2025 6013/2025 G SAHOO C. 17 o7
BLAPL- COURT NO. [0rder Dtd. 2025-05-
44807/2025/29.05.2025 3491/2025 D. K. JENA [C. 17 08 BAIL-1
FAO- COURT NO. |Order Dtd. 2025-05-
44808/2025/29.05.2025 11/2025 A K PANDA C. 17 16
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44809/2025/29.05.2025 6068/2025 PK BEHERA 17 o
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44810/2025/29.05.2025 6056/2025 M DAS 17 g
FAO- COURT NO. lOrder Dtd. 2025-05- [ LSC:
44811/2025/29.05.2025 A K PANDA : : APPEAL
313/2021 17 12
SEC.
BLAPL- B. B. COURT NO. |Order Dtd. 2025-05-
44812/2025/29.05.2025 3720/2025 |MALLICK 17 09
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44813/2025/29.05.2025 6038/2025 SK PARIDA 17 27
FAO- COURT NO. Order Dtd. 2025-04- |1SC:
44814/2025/29.05.2025 A K PANDA : : APPEAL
600/2020 17 24
SEC.
BLAPL- COURT NO. [0rder Dtd. 2025-05-
44815/2025/29.05.2025 2547/2025 M. R. SAHOO 17 15
FAO- COURT NO. |0rd Dtd. 2025-04- MISC.
44816/2025/29.05.2025 A K PANDA - [Jreer : APPEAL
337/2020 17 17
SEC.
BLAPL- MRUTYUNJAY COURT NO. |Order Dtd. 2025-05-
44817/2025/29.05.2025 4457/2025 |MOHANTY 17 12 BAIL-1
WP (C) - SUSANTA COURT NO. |Order Dtd. 2025-05- |[WRIT
44818/2025/29.05.2025 11040/2025 |KUMAR ROUT 17 16 BRANCH-2
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44819/2025/29.05.2025 6008/2025 P PRADHAN 17 g
BLAPL- MRUTYUNJAY COURT NO. |Order Dtd. 2025-05-
44820/2025/29.05.2025 4269/2025 MOHANTY 17 12
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44821/2025(29.05.2025 6002/2025 B DAS 17 g BAIL-2
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44822/2025/29.05.2025 5071,/2025 D SAMAL 17 g BAIL-2
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44823/2025/29.05.2025 6125 /2025 G SAHOO 17 o7
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44824/2025/29.05.2025 6012/2025 J. BEHERA 17 27
WP (C) - COURT NO. |Order Dtd. 2023-12- |[WRIT
44825/2025/29.05.2025 38711/2023 R K MISHRA 25 05 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44826/2025(29.05.2025 14841/2025 ANUPAM DASH 5 23 BRANCH-7
ABLAPL- COURT NO. |Order Dtd. 2025-07-
44827/2025/29.05.2025 6003/2025 B. DAS 17 08 BAIL-2
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44828/2025/29.05.2025 6059/2025 DP DASH 17 o BAIL-1
WP (C) - COURT NO. |Order Dtd. 2025-05-
44829/2025/29.05.2025 14816/2025 M R BARIK 17 23
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44830/2025/29.05.2025 ?§§252525 22§8§ KUMAR EQURT NO. ggder Dtd. 2025-05- | .
44831/202529.05.2025 ?géiﬁ}2024 giiLIP KUMAR ggURT NO. ggder Dtd. 2025-07-
44832/2025(29.05.2025 ?gg@5;525 . igURT NO. ?gder Dtd. 2025-07-
44833/202529.05.2025 ;oo b0t o AL K. MISHRA COURT NO. |Order Dtd. 202507~ |y )
44834/2025/29.05.2025 ?2;@52625 gi?i;ls ESURT NO. féder Dtd. 2025-07-
44835/2025/29.05.2025 ?ggéfggZS ii;gAMITRA igURT NO. ggder Dtd. 2025-05-
44836/2025(29.05.2025 33?532025 BB ROUT iSURT NO. ?;der Dtd. 2025-05-
44837/2025(29.05.2025 ?2;@5;625 B. DAS SgURT NO. ggder Dtd. 2025-05-
44838/2025/29.05.2025 §§g§52625 ﬁgiig?gTA ESURT NO. ?gder Dtd. 2025-07-
44839/202529.05.2025 23353;025 S CHOUDHURYT SSURT NO. ?;der Dtd. 2025-05-
44843/202529.05.2025 720707 Ipe pasH COURT NO. |Order Dtd. 2025-05-
44844/2025/29.05.2025 222535025 KSHITISH EgURT NO. g;der Dtd. 2025-04-
44846/2025(29.05.2025 ig?ggg; b K. LENKA SSURT NO. ?gder Dtd. 2025-05-
44847/2025/29.05.2025 2?253;025 EQEE;ACHARAN ggURT NO. ggder Dtd. 2025-05-
44849/2025/29.05.2025 2?3%52625 E?EéEAM igURT NO. ?Zder Dtd. 2025-07-
44850/2025/29.05.2025 22??3;025 gﬁﬁéiAM gSURT NO. 8§der Dtd. 2025-05-
44851/2025(29.05.2025 ?gégi;2025 K C SWAIN gogig NO. 2gder Dtd. 2025-05- g?iECH—8
44852/2025(29.05.2025 ?gégé;2025 M S HASAN COURT NO- g;der Dtd. 2025-05- uRIT
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44853/2025(29.05.2025 ?Zég;;2025 P K MOHANTY COURT NO- Order D 2025-05- iRIT
44854/202529.05.2025 ?5;51;2025 §§¥§ KUMAR EEURT NO. Sgder Dtd. 2025-05- g§i§CH—1
44855/2025/29.05.2025 ?Z;g;;2025 §§¥§ KUMAR EEURT NO. Sgder Dtd. 2025-05-

WRIT
44856/2025(29.05.2025 ?i;gg;2025 K C PANDA COURT NO- Order Dtd. 2025-05- ?i?gggION

BENCH-2)
44857/2025(29.05.2025 ?5;32;2025 M NAYAK COURT NO- Order Drd. 2025-05- RRIT
44858/2025(29.05.2025 2%??52625 ziiéoPRASAD SgURT NO. iider Dtd. 2025-07-
44859/2025|29.05.2025 ?5522;2025 XK C PANDA EEURT NO. ggder Dtd. 2025-05- giiECH—Z
44860/2025(29.05.2025 ?gég;;2025 s D JENA SEURT NO. gsder Dtd. 2025-05-
44861/2025/29.05.2025 ?SggigBZS PK PATRA SC;URT NO. gl;der Dtd. 2025-05-
44862/2025(29.05.2025 ?5282;2025 M D BISWAL COURT No. |Order DEd. 2025-07-
44863/202529.05.2025 ?5882;2025 ﬁAgIRUPATI igURT NO. gsder Dtd. 2025-05-
44864/202529.05.2025 ?5382;2025 A PANI igURT NO. ggder Dtd. 2025-05-
44865/2025|29.05.2025 ?5882;2025 A PANI ngRT NO. ggder Dtd. 2025-05-
44866/202529.05.2025 ?5581;2025 A PANI ggURT NO. Sgder Dtd. 2025-05- g§i§CH_2
44867/202529.05.2025 ?5386;2025 A PANT COURT No. |Order Dd. 2025-05-
44868/202529.05.2025 ?zéfé;2025 A PANI igURT NO. S;der Dtd. 2025-05- wRIT
44869/2025(29.05.2025 ?5;81;2025 A PANI ggURT NO. g§i§CH_6
44870/2025 29.05.2025 ?5822;2025 P C JENA ToURE HO- prder brd. 20257057 e ANCH-2
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A

WP (C) -

COURT

NO.

Order

Dtd.

2025-05-

WRIT

44871/20251(29.05.2025 15053/2025 P C JENA 16 57 BRANCH-5
BLAPL- MANOJ KUMAR COURT NO. |Order Dtd. 2025-05-
44872/20251(29.05.2025 4413/2025 |PANT 16 13
WP (C) - COURT NO. |Order Dtd. 2025-05- |[WRIT
44873/20251(29.05.2025 15076/2025 M R SAHOO 16 27 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2025-05-
44875/2025/29.05.2025 14914/2025 B BAIAKH 16 o7
WP (C) - COURT NO. |Order Dtd. 2025-05-
44876/20251(29.05.2025 14086/2025 B K DAS 16 hge
CRLMC- COURT NO. |0Order Dtd. 2025-07-
44878/20251(29.05.2025 1835/2025 S. BISWAL 17 10
WP (C) - COURT NO. |0Order Dtd. 2025-05- |WRIT
44880/20251(29.05.2025 14992/2025 M K PATI 16 57 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44881/20251(29.05.2025 15076/2025 M. R. SAHOO 16 07 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2025-05-
44885/20251(29.05.2025 15042/2025 R K NAIK 16 07
CRLMC- COURT NO. |Order Dtd. 2025-07-
44886/20251(29.05.2025 1867/2025 B. DAS 17 17
CRLMC- COURT NO. |Order Dtd. 2025-05-
44888/20251(29.05.2025 1773/2025 M. K. SWAIN 17 57
CRLA- COURT NO. |[Order Dtd. 2025-07-
44890/20251(29.05.2025 563/2025 K.N.SAHOO 17 10
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44891/20251(29.05.2025 15028/2025 MOHAN BEHERA 16 57 BRANCH-1
WRIT
WP (C) - P. K. COURT NO. |Order Dtd. 2025-05- |BRANCH
44892/2025129.05.2025 9372/2025 |MOHANTY 16 16 (DIVISION
BENCH-2)
WRIT
WP (C) - P. K. COURT NO. |Order Dtd. 2025-05- |BRANCH
44893/2025/29.05.2025 9327/2025 |MOHANTY 16 16 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44894/20251(29.05.2025 15031/2025 P K SAHOO 16 57 BRANCH-2
WP (C) - P. K. COURT NO. |Order Dtd. 2025-05- |WRIT
44895/2025129.05.2025 9174/2025 |MOHANTY 16 16 BRANCH-4
WP (C) - P. K. COURT NO. |Order Dtd. 2025-05- |WRIT
44896/2025129.05.2025 9245/2025 |MOHANTY 16 16 BRANCH
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(DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-05-
44897/2025/29.05.2025 79872025 BP TANGA C. 20 57
WP (C) - COURT NO. |Order Dtd. 2025-05-
44898/2025/29.05.2025 93409/2024 K. K. NATH C. 20 26
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44899/20251(29.05.2025 6008/2025 A. T. NAYAK |C. 20 16 BRANCH-3
WP (C) - COURT NO. |Order Dtd. 2025-05-
44900/2025/29.05.2025 15006/2025 D MOHAPATRA |C. 16 57
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44901/20251(29.05.2025 9180/2025 H. JENA C. 16 16 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025-05-
44902/20251(29.05.2025 19822/2024 S. K. NAYAK |C. 16 08
WP (C) - COURT NO. |Order Dtd. 2025-05-
44903/20251(29.05.2025 14996/2025 M K PANI C. 1e 57
WP (C) - COURT NO. |Order Dtd. 2024-01- |[WRIT
44904/20251(29.05.2025 1234/2024 P. SINHA C. 16 o5 BRANCH-3
WP (C) — COURT NO. |[Order Dtd. 2025-05-
44905/20251(29.05.2025 15009/2025 A PANI C. 16 57
WP (C) - COURT NO. |Order Dtd. 2025-05- |WRIT
44906/20251(29.05.2025 7044/2025 M. BEHERA C. 16 16 BRANCH-4
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
44907/20251(29.05.2025 13426/2025 G JAYSINGH C. o5 31 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 9999-12- |[WRIT
44908/20251(29.05.2025 11286/2023 R K ROUT C. > OLD 31 BRANCH-7
ABLAPL- COURT NO. |Order Dtd. 2025-06-
44909/2025(29.05.2025 5952,/2025 T R DAS C. 17 30
ABLAPL- COURT NO. |Order Dtd. 2025-05-
44911/20251(29.05.2025 6060/2025 T R DAS C. 17 27 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2025-06-
44912/20251(29.05.2025 6140/2025 T R DAS C. 17 30
CMP- COURT NO. |Order Dtd. 2025-05- |[WRIT
44913/20251(29.05.2025 727/2021 N C SINHA C. 17 08 BRANCH-6
BLAPL- COURT NO. |Order Dtd. 2025-05-
44915/2025/29.05.2025 5314/2025 R.K.MALLICK |C. 17 27
) [44916/2025(29.05.2025 |[ABLAPL-  |R.K.MALLICK [C. COURT NO. [Order Dtd. 2025-07- [BAIL-2

35)
(Se




5965/2025 17 09
WP (C) - COURT NO. [0rder Dtd. 2025-06- |WRIT
44917/2025|29.05.2025 12276/2025 |7 -R-NAYAK 16 30 BRANCH-3
BLAPL- COURT NO. [0rder Dtd. 2025-05-
44918/2025/29.05.2025 3611/2025 DP DASH 16 09
BLAPL- BINDU SAGAR COURT NO. |Order Dtd. 2025-05-
44920/20251(29.05.2025 3976/2025 |SWATN 16 12
BLAPL- BINDU SAGAR COURT NO. [0rder Dtd. 2025-05-
44921/2025/29.05.2025 3724/2025 |SWAIN 16 09
SANTOSH
44922/202529.05.2025 2134];?/5025 KUMAR igURT NO. Cl)gder Ptd. 2025-05-
MAHANTY
BLAPL- S. R. COURT NO. [0rder Dtd. 2025-05-
44923/2025/29.05.2025 4420/2025 |PATTNAIK 16 16
BLAPL- COURT NO. [0rder Dtd. 2025-05-
44924/2025/29.05.2025 4300/2025 S.K.MOHANTY 1e 12
MACA- A. K COURT NO. Order Dtd. 2025-05- |115C:
44925/2025/29.05.2025 1229/2016 MOHANTY e 27 2E§EAL
LAA- COURT NO. [0rder Dtd. 2025-05- |FIRST
44927/2025/29.05.2025 65/2015 M R SAHOO le 01 APPEAL
LAA- COURT NO. [0rder Dtd. 2025-04- |FIRST
44928/2025(29.05.2025 11272018 S BISWAL 1e 22 APPEAL
LAA- COURT NO. |[0rder Dtd. 2025-04- |FIRST
44930/2025/29.05.2025 111/2018 S BISWAL 1e 22 ADPEAL
LAA- COURT NO. |[0rder Dtd. 2025-04- |FIRST
44931/2025/29.05.2025 110/2018 S BISWAL 1e 22 ADPEAL
WP (C) - S. R. COURT NO. [0rder Dtd. 2025-05- |WRIT
44934/2025/29.05.2025 13824/2025 |PATTNAIK 16 15 BRANCH-4
CONTC- BIJAYALAXMI COURT NO. [0rder Dtd. 2025-05-
44941/2025/29.05.2025 1005/2025 |SAHOO le 09
FAO- COURT NO. Order Dtd. 2025-05- [LSC:
44942/2025/29.05.2025 A K PANDA : : APPEAL
1004/2019 16 08
SEC.
FAO- COURT NO. Order Dtd. 2025-03- [LSC:
44943/2025/29.05.2025 A K PANDA : : APPEAL
670/2020 16 19
SEC.
FAO- COURT NO. Order Dtd. 2025-04- |115C:
44944/2025/29.05.2025 D BISWAL : : APPEAL
761/2020 16 22
SEC.
FAO- COURT NO. [0rder Dtd. 2025-05-
44945/2025/29.05.2025 155/2025 H K MOHANTA 16 08
FAO- COURT NO. [0rder Dtd. 2025-05- |MISC.
44946/2025/29.05.2025 142/2022 A K PANDA 16 08 APPEAL
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| SEC.
CHIEF MISC.
44947/2025(29.05.2025 522;2018 A K SAMAL  |C.O0.  |JUSTICE'S 2§der Dtd. 9999-12- |\ ppEaL
COURT SEC.
CHIEF
44950/2025(29.05.2025 "B C) J. SAHOO c.o. |jusTIicE's [0rder Dtd. 2025-05-
13223/2025 16
COURT
CHIEF
44951/2025(29.05.2025 |"ELC)- B. K. SETHI |C.O. JUSTICE's [Order Dbtd. 2025-05-
13223/2025 16
COURT
TRINATH
44752/2025(29.05.2025 2;2;/1993 CHARAN GENERAL gs%ggment btd. 1998-
BHUYAN
WP (C) - ANTRUDDA Order Dtd. 2014-09-
44753/2025(29.05.2025 |1, ioi"o 00, oo GENERAL 5
SUSHANT
44754/2025|29.05.2025 ?22?5;625 KUMAR GENERAL gider Ptd. 2025-05- lga115
PRADHAN (3)
ABLAPL- DILLIP KUMAR Order Dtd. 2025-05-
44755/2025(29.05.2025 | 00y 0o |y GENERAL o
CONTC- SURYAKANTA Order Dtd. 2025-05-
44756/2025(29.05.2025 |0 00 o 1 o iapaTRa CENERAL e CONTEMPT
WP (C) - SUTRYAKANTA Order Dtd. 2025-05- [WRIT
44757/2025(29.05.2025 |1, 3000 0o GENERAL o R ANCH-1
ABLAPL- SATYAM DAS Order Dtd. 2025-05-
44758/2025(29.05.2025 [ 0 o [k [GENERAL o BATL-2
BLAPL— BASUDEV .
44789/2025(29.05.2025 | S0 Do GENERAL Final Order
ABLAPL- JYOTT Order Dtd. 2025-05-
44840/202529.05.2025 [ o0 L 1y kar [CENERAL o BATL-2
ABLAPL-  |ASIT KUMAR Order Dtd. 2025-05-
44845/202529.05.2025 [ 02000 o (o GENERAL o
BLAPI— KUMAR Order Dtd. 2025-05-
44848/2025(29.05.2025 | on " o |ooo GENERAL o
44883/20251(29.05.2025 CRMC- BK DAS GENERAL Entire Document
e 3312/2002
PRAVASH
44910/2025|29.05.2025 ?gégi;2025 CHANDRA GENERAL ?gder btd. 2025-05- g?iECH—8
MAHAPATRA
ABLAPL-  |[BISWAJIT Order Dtd. 2025-05-
44914/2025/29.05.2025 5893/2025 |[MOHANTY GENERAL 23 BAIL-2
PRAVASH
44919/2025(29.05.2025 |12 (S |CHANDRA GENERAL Order Drd. 205 R s
MAHAPATRA
WPC (OA) - |MANOJ KUMAR Order Dtd. 2024-09-
44948/202529.05.2025 )00 SE0T A GENERAL 05 OA Branch
KRTSHNA
ABLAPL- Order Dtd. 2025-05-
44949/2025(29.05.2025 [0 [CHANDRA GENERAL 3 BATL-2
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RSA- SECOND
44759/2025/29.05.2025 131/2006 B DAS GENERAL APPEAL
44760/2025(29.05.2025 |"E(C)~ R N SINGH  |GENERAL

09 3441/2005
44761/2025(29.05.2025 |[WE(C) R N SINGH |GENERAL
09 3442/2005

CMAPL-
44762/2025(29.05.2025 [-2700 b K JENA GENERAL M.J.C.

RSA- SECOND
44764/2025129.05.2025 101/2022 K N SAHOO GENERAL APPEAL

ABLAPL-
44765/2025/29.05.2025 9315/2015 S BEHERA GENERAL

CRLREV- CRIMINAL
44768/202529.05.2025 SUBE T M DAS GENERAL e

WEC (OAC) -
44770/202529.05.2025 7008007 e sawar GENERAL OA Branch

ABLAPL- JYOTI Order Dtd. 2025-05-
44841/2025(29.05.2025  [20U0TT LS caR |GENERAL o

ABLAPL- Order Dtd. 2025-07-
44842/2025129.05.2025 6021/2025 SAMIR BARIK |GENERAL 11

ABLAPL- JAYAKRISHNA Order Dtd. 2025-05-
44874/202529.05.2025  [conal LSBT S |ENERAL o

WP (C) - Order Dtd. 2025-05-
44877/2025129.05.2025 1087/2025 KARMA DAS GENERAL 16

BLAPL- Order Dtd. 2025-05-
44879/202529.05.2025 200 (B, NAYAK GENERAL o

ABLAPL- PRASANT Order Dtd. 2025-05-
44882/202529.05.2025  [co ot o POLal L |eEnERaL o

WP (C) - ASHOK KUMAR
44884/202529.05.2025 | i) K raRAy | CENERAL

WP (C) - Order Dtd. 2025-05-
44887/2025129.05.2025 31516/2024 P.K.SWAIN GENERAL 14

WP (C) - Order Dtd. 2025-02-
44889/2025129.05.2025 32731/2024 P.K.SWAIN GENERAL 06

CRLMC-— BANU@RAJA Order Dtd. 9999-12-
44926/202529.05.2025 1197/2025 |DAS GENERAL 31Petition, Annexure,

BLAPL- Order Dtd. 2025-05-
44929/2025|29.05.2025 |o 0" . |B. K. PADHI |GENERAL o
44932/2025(29.05.2025 |"E{C)~ SURENDRA DAS |GENERAL

09 13346/2025

BLAPL-
44933/2025(29.05.2025 |5 57" . SURENDRA DAS |GENERAL

WP (C) — WRIT
44935/202529.05.2025 | 2177 ISURENDRA DAS |GENERAL N NCH_ 6

WP (C) — WRIT
44936/2025(29.05.2025 | [Z17)7  |SURENDRA DAS|GENERAL o eHs
44937/202529.05.2025 |oCAPLT SURENDRA DAS (GENERAL BATIL-2

-05. 2532/2025
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WP (C) -
44938/2025|29.05.2025 13350/2025 SURENDRA DAS GENERAL

WP (C) — WRIT
44939/2025(29.05.2025 13345/2025 SURENDRA DAS |GENERAL BRANCH-8

WP (C) - WRIT
44940/20251(29.05.2025 13539/2025 SURENDRA DAS GENERAL BRANCH-6
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18)
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No-
42)
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24)
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